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Action taken in compliance of Hon’ble NGT order dated 11.12.2024 in

Original Application No. 1119/2024, News Item titled 'lSindh Nallah Polluted

trout habitat threatened in Ganderbal’' appearing in Greater Kashmir dated

19.08.2024

1.0 Background :

Fhe Hon’bIc NGT vide order dated 30.08.2024 in the news item titled "Sindh

Nallah Polluted, Trout Habitat Threatened in Ganderbal'’ appearing in

'Greater Kashmir’ dated 19.08.2024 impleaded CPCB as a Respondent no. I

and directed to file reply/ response by way of affidavit. The matter was related

to the rampant pollution in Sindh Nallah in Ganderbal District of Kashmir.

In response to the above directions of Hon’ble NGT, the response has been

filed by CPCB vide email dated 10.12.2024.

2.0 Directions of Hon’ble NGT order dated 11.12.2024:

J&K PCC in its report submitted before Hon’ble NGT dated 10.12.2024

provided the reference of different Journals instead of the standard method

employed for conducting the water quality analysis.

[Ion’ble NG’I' vide subsequent order dated 11.12.2024 directed CPCB as

under:

3. The above report clearly reveals a high level of pollution in Sindh

Nulla it. Untreated sewage from surrounding hotels and houses along the

river banks contributes to the rising pollution leading to high values of

faecal coliforms. CPCB to ensure the water quality analysis report

submitted at page 7 is as per the standard method.

3.0 Action taken in Compliance to the directions of Hon’ble NGT:

In compliance to the directions of Hon’bIc NGT, CPCB vide letter dated

31.12.2024 and 20.01.2025 requested J&K PCC to provide details of the
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reference method employed for conducting the water quality analysis of Sindh

Nallah by the Directorate of Fisheries, J&K, mentioned in the report

submitted by J&K PCC before Hon’ble NGT on 10.12.2024. Copy of the

letters are attached as Annexure-l. The response received from J&K PCC

vide email dated 10.02.2025 (Annexure-II) includes the methodology

adopted by Water Lab and Bio-Lab of J&K Pollution Control Committee

(Kashmir Division), however, the response doesn’t provide the methodology

adopted by the Directorate of Fisheries, J&K.

CPCB follows Standard Test Methods (APHA) or BIS Methods for analysis

of water quality parameters. The details of the standard method followed by

the Central Water Laboratory, CPCB has been communicated to J&K PCC

under the intimation to the Directorate of Fisheries, J&K, informing that these

methods may be adopted by the Directorate of Fisheries for carrying out for

water quality analysis of rivers/ natural drains (Annexure-III).

bE
Scientist 'F ’

Central Pollution Control Board
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Jammu and Kashmir
Pollution Control

Committee
chairmanSTjkspcb@gmail.com

mem bersecretaryj kspcb@g mai l.com

0191 - 2472881,2476925

.- lt. ; ' I '. .,:.. , .'-'.:-i.

ITUWTSA
NEW DELHI 2024

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arju Nagar,
Delhi-11,0032

No.: f KPCC/Sc ./oA-111,s /2024-2s /LCTL Date: lC - 02-2025

Sub: Compliance of Hon'ble NGT (PB) order dated 11.L2.2O24 in the
matter of OA No. 1119/2OZa; News Item titled "Sindh Nallah
Polluted trout habitat threatened in Ganderbal" appearing in
Greater Kashmir dated L9-OB-2O24.

Ref: F.No. A-140LL/2024-WQM-|/31/8559 dated 20-01-2025

Sir,
Please refer to the subject and reference captioned above. In this

connection, I am to convey that water quality analysis data reflected in the

Hon'ble NGT Order dated 11.12.2024 was indicated in the reply received

from Department of Fisheries vide date d25-11-2024 (copy enclosed) A copy

of the compliance Report submitted by J&K PCC is also enclosed for

reference which clearly reflects the same.

Further, fresh water Quality Analysis Report of Sind Nallah and the

reference/standard methods employed for conducting the water quality

analysis of Sindh Nallah is enclosed.

Yours faithfully,

q.6tQQ'*
(Ghansham Singh) IKAS

, t Member SecretarvY " Io,z^zr

J&K PCC
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Item No. 17  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1119/2024 

News Item titled "Sindh Nallah Polluted trout habitat threatened in 
Ganderbal" appearing in Greater Kashmir dated 19.08.2024 

Date of hearing: 11.12.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

Respondent: Mr. Ghansham Singh, Member Secretary, J&K PCC (Through VC) 
Mr. Vikrant Pachnanda & Mr. Mukul Katyal, Advs. for CPCB        

ORDER 

1. In this original application, registered suo moto, the Tribunal is 

examining the issue of pollution in Sindh Nallah in Ganderbal, District of 

Kashmir.

2. In terms of the previous direction, a report dated 10.12.2024 has 

been filed by the J&KPCC disclosing as under:

“xxx ………………………………….xxx…………………………..xxx 
a) Water quality parameters of the Sindh nallah from Wayil to 

Sonamarg were found to exceed the maximum tolerable 
value for the trout fish as indicated below:  

S. 
No 

Water Parameter Unit Tolerance 
Limit 

Reference APC 
01 

APC 
02 

APC 
03 

1 Total Hardness (As  
CaCO3) 

mg/1 80-100 Anadu et  
a1.,1989 

133 141 NA 137 

2 Coliform (Organism) MPN 200 - Anadu et  
a1. ,2019 

350 500 NA 425 

3 Dissolved Oxygen mg/1 8.0-9.0 Thurston et  
a1. ,1981 

6.9 NA NA 6.9 

4 Biological Oxygen  
demand (BOD) 

mg/1 4-5 ppm Elsa etal.,2020 11 09 02 11 

5 Chemical Oxygen  
Demand (COD) 

mg/1 18-20 ppm Elsa et al.,2020 24.3 21.4 NA 22.85 
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6 Iron as Fe mg/1 0.00-0.05 Sayer et  
al.,1991 

0.08 0.08 0.14 0.11 

b) Besides, the chemical Parameters optimum habitat for the 
fishes is ascertained by the catch per unit effort (CPUE), 
which has considerably marginalized for the rainbow trout. 

c) Further, there are no traces of the movement of the fishes at 
Gagangeer region due to excess pollution. 

d) Un-treated Sewage from surrounding hotels and houses 
along the river banks contribute to the rising pollution 
leading to high values of fecal coliforms. 

4. Regional Director, J&KPCC, Kashmir submitted its reply his reply 
vide No. PCC/RDK/LS/(NGT)/2024/241-43; dated 28.11.2024 
(copy enclosed as Annexure-IV). 

Highlights of the report are briefed as under: 

a) Solid waste / Plastic waste has been found littered and 
dumped in open at various spot on the bank of Sindh nallah 
from Wayil to Sonamarg. 

b) Solid Waste Management shed has been established at 
surfaw-gund, but not been used for storage of solid waste. 

c) Legal notices have been issued to Block Development Officers of 
Gund & Kangan Bloccks of district Ganderbal vide No. 
JKPCC/ROK/LS/M SW/2024/672-74; dated 14.10.2024 by 
Regional Office, Kashmir (copy enclosed as Annexure-V).

d) Water analysis report shows that water quality of all spots of 
the Sindh nallah from Wayil to Sonamarg qualifies class-B 
water quality criteria except for few locations, which do not 
meet class-B criteria for Microbiological parameters.” 

3. The above report clearly reveals a high level of pollution in Sindh 

Nallah. Untreated sewage from surrounding hotels and houses along the 

river banks contributes to the rising pollution leading to high values of 

faecal coliforms. CPCB to ensure the water quality analysis report 

submitted at page 7 is as per the standard method.

4. In spite of service of notice, Respondents No. 4 and 5 are neither 

represented nor reply has been filed on their behalf. Hence, we direct 

Respondent No. 4, Deputy Commissioner, Ganderbal and Respondent No. 

5, Commissioner, Fisheries Department, Union Territory of J&K to appear 

virtually on the next date of hearing.
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5. Learned Counsel for the CPCB submits that though the reply was 

filed yesterday, it has been filed belatedly, therefore, it has not come on 

record. The office is directed to place it on record.

6. List on 08.04.2025.

Prakash Shrivastava, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

December 11, 2024 
Original Application No. 1119/2024 
dv.. 
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Item No. 17  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1119/2024 

News Item titled "Sindh Nallah Polluted trout habitat threatened in 
Ganderbal" appearing in Greater Kashmir dated 19.08.2024 

Date of hearing: 11.12.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

Respondent: Mr. Ghansham Singh, Member Secretary, J&K PCC (Through VC) 
Mr. Vikrant Pachnanda & Mr. Mukul Katyal, Advs. for CPCB        

ORDER 

1. In this original application, registered suo moto, the Tribunal is 

examining the issue of pollution in Sindh Nallah in Ganderbal, District of 

Kashmir.

2. In terms of the previous direction, a report dated 10.12.2024 has 

been filed by the J&KPCC disclosing as under:

“xxx ………………………………….xxx…………………………..xxx 
a) Water quality parameters of the Sindh nallah from Wayil to 

Sonamarg were found to exceed the maximum tolerable 
value for the trout fish as indicated below:  

S. 
No 

Water Parameter Unit Tolerance 
Limit 

Reference APC 
01 

APC 
02 

APC 
03 

1 Total Hardness (As  
CaCO3) 

mg/1 80-100 Anadu et  
a1.,1989 

133 141 NA 137 

2 Coliform (Organism) MPN 200 - Anadu et  
a1. ,2019 

350 500 NA 425 

3 Dissolved Oxygen mg/1 8.0-9.0 Thurston et  
a1. ,1981 

6.9 NA NA 6.9 

4 Biological Oxygen  
demand (BOD) 

mg/1 4-5 ppm Elsa etal.,2020 11 09 02 11 

5 Chemical Oxygen  
Demand (COD) 

mg/1 18-20 ppm Elsa et al.,2020 24.3 21.4 NA 22.85 
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6 Iron as Fe mg/1 0.00-0.05 Sayer et  
al.,1991 

0.08 0.08 0.14 0.11 

b) Besides, the chemical Parameters optimum habitat for the 
fishes is ascertained by the catch per unit effort (CPUE), 
which has considerably marginalized for the rainbow trout. 

c) Further, there are no traces of the movement of the fishes at 
Gagangeer region due to excess pollution. 

d) Un-treated Sewage from surrounding hotels and houses 
along the river banks contribute to the rising pollution 
leading to high values of fecal coliforms. 

4. Regional Director, J&KPCC, Kashmir submitted its reply his reply 
vide No. PCC/RDK/LS/(NGT)/2024/241-43; dated 28.11.2024 
(copy enclosed as Annexure-IV). 

Highlights of the report are briefed as under: 

a) Solid waste / Plastic waste has been found littered and 
dumped in open at various spot on the bank of Sindh nallah 
from Wayil to Sonamarg. 

b) Solid Waste Management shed has been established at 
surfaw-gund, but not been used for storage of solid waste. 

c) Legal notices have been issued to Block Development Officers of 
Gund & Kangan Bloccks of district Ganderbal vide No. 
JKPCC/ROK/LS/M SW/2024/672-74; dated 14.10.2024 by 
Regional Office, Kashmir (copy enclosed as Annexure-V).

d) Water analysis report shows that water quality of all spots of 
the Sindh nallah from Wayil to Sonamarg qualifies class-B 
water quality criteria except for few locations, which do not 
meet class-B criteria for Microbiological parameters.” 

3. The above report clearly reveals a high level of pollution in Sindh 

Nallah. Untreated sewage from surrounding hotels and houses along the 

river banks contributes to the rising pollution leading to high values of 

faecal coliforms. CPCB to ensure the water quality analysis report 

submitted at page 7 is as per the standard method.

4. In spite of service of notice, Respondents No. 4 and 5 are neither 

represented nor reply has been filed on their behalf. Hence, we direct 

Respondent No. 4, Deputy Commissioner, Ganderbal and Respondent No. 

5, Commissioner, Fisheries Department, Union Territory of J&K to appear 

virtually on the next date of hearing.
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5. Learned Counsel for the CPCB submits that though the reply was 

filed yesterday, it has been filed belatedly, therefore, it has not come on 

record. The office is directed to place it on record.

6. List on 08.04.2025.

Prakash Shrivastava, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

December 11, 2024 
Original Application No. 1119/2024 
dv.. 
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